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RDER 
(VIRTUAL MODE) 

13.07.2021: When the case was called out, learned counsel Mr. Vikrant 

Pachnanda appearing on behalf of appellant submitted that this appeal has 

become infructous as the Hon’ble Supreme Court has passed the order.  In 

view of the submissions learned counsel for the appellant prays to withdraw 

this application.  Accordingly, the application is dismissed as not pressed.   

 

 

(Justice Anant Bijay Singh) 

Member (Judicial) 
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